HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD

R.O.C.NO. 34/2019-RC DATED:31-10-2020

NOTIFICATION

The High Court for the State of Telangana had issued Notification Nos. 2/2019,
4/2019, 5/2019, 7/2019 and 8/2019 dated 31-7-2019 inviting applications through
online for direct recruitment to the posts of Junior Assistant, Field Assistant,
Examiner, Record Assistant and Process Server, respectively, under the Telangana
Judicial Ministerial Service, and the candidates were subjected to the computer
based examination, and viva voce (oral interview).

Later, the High Court duly following the relevant rules and procedure, hereby
declares the provisional selection of the candidates bearing the following hall-ticket
numbers for appointment to the posts of Junior Assistant, Field Assistant,
Examiner, Record Assistant and Process Server, District/Unit wise:

Name of the unit: Adilabad District Judiciarv

Junior Assistants:

| 241711181 |

Field Assistants:

| 412200063 | 412200072 |

Process Servers:

811900015 811903885 811908671 811910368 | 811910691
811914869 811914993 e | i | -
Name of the unit: Khammam District Judiciary
Junior Assistants:

241700317 241700523 241701267 241701565 241701577
241701887 241702056 241702232 241702249 241702594
241702826 241703760 241703825 241704035 241704204
241705204 241705262 241705563 241705757 241705795
241706004 241706191 241706368 241707544 241707669
241707683 241707688 241708079 241708084 241708172
241708488 241708748 241709324 241710402 241711612
241711909 241712043 241712051 241712278 241712446
241712461 241712997 241713080 241713404 241713509
241714123 - - - -




Field Assistants:

412201695 412203984 412206711 412206731 412206934
412207012 412207185 412207506 412207508 412207537
Examiners:
512000946 512002094 512002901 512003405 512003411
512003482 512003519 512003564 512003613 -
Record Assistants:
|_712100476 | 712100715 o
Process Servers:
811900219 811901233 811905936 811906124 811908782
811911004 811911028 811913236 811913520 811913524
811913540 811913596 811913605 811913607 811913672
811913744 811913799 811913927 811914056 811914154
811914163 o - — —
Name of the unit: Karimnagar District Judiciary
Junior Assistants:
251800267 251801431 251801441 251801638 251801824
251803606 251803699 251803770 251804315 251804671
251804960 251804970 251806536 251806850 251808394
251809178 251809453 251809895 251809904 251809925
251810325 251811678 251811756 251811986 251812586
251812678 251813102 251813420 251813905 -
Field Assistants:
| 412202935 412206068 | 412206113 412206169 - ]
Examiners:
512003041 512003078 512003134 512003136 512003593
512004658 - - -- -
Process Servers:
811906539 811906594 811907897 811911124 811911138
811911151 811911167 811911180 811912000 811912180
811912254 811912295 811912552 811912719 811912790
811912800 811912807 811912821 811912847 811913111
811913207 811914887 811906681 - --

iz




Junior Assistants:

Name of the unit: Mahabubnagar District Judiciary

211400051 211400139 211400557 211401013 211401097
211401615 211401682 211402240 211402597 211402932
211404321 211404404 211404457 211404540 211404686
211404696 211404940 211405312 211405335 211405362
211405604 211405806 211406518 211407040 211407124
211408242 211408425 211408481 211408606 211408770
211408790 211408890 211409158 211409189 211409255
211409391 211409442 211409816 211411665 211411876

Field Assistants:

| 412204171 [ 412204630 | 412204706 | 412204729 412205359

Examiners:

| 512001554 | 512002406 [ 512002466 | 512002649 512003983

Process Servers:

| 811903262 | 811907650 | 811908396 | 811909996 | 811914522

Name of the unit: Medak District Judiciary

Junior Assistants:

| 241705323 [ 241709007 | 241709963 | 241711385 |

Field Assistants:

| 412201588 | 412203453 [ 412203966 |

Examiner;

| 512002930 |

Record Assistants:

| 712100196 [ 712100302 |

Process Servers:
811900971 811902975 811907861 811909555 811910243
811910854 811911206 811911213 811911262 811911703




Junior Assistants:

Name of the unit: Nizamabad District Judiciary

221502823 221503823 221503828 221503844 221505914
221506252 221506412 221506477 221507976 221513884
Field Assistants:
| 412201069 | 412201440 412208320 412208377 412208380
Examiners:
| 512000154 | 512000394 512000742 512001089 512001260
Process Servers:
811900978 811902599 811902623 811914946 811914985
811915062 - i . -
Name of the unit: Nalgonda District Judiciary
Junior Assistants:
221500833 221502086 221502377 221502387 221502593
221502714 _ 221502954 221503060 221503073 221503099
221503539 221503604 221503698 221503859 221503867
221504464 221504530 221504708 221505108 221505461
221505654 221505776 221506948 221506971 221507047
221508237 221508293 221508296 221508350 221508616
221508724 221508781 221508895 221509171 221509507
221509567 221509620 221509669 221509752 221509882
221509905 221509924 221510277 221512839 221510855
221513164 221513309 221513457 221513644 -
Field Assistants:
412200766 412201385 412203225 412203571 412203636
412204299 412207770 412208129 412208136 412208260
Examiners:
512000676 512001527 512001986 512002043 512002245
512002247 512002567 512002760 512003421 512004124
Process Servers:
811900303 811901000 811901277 811901875 811902424
811903137 811903187 811907964 811908519 811908539
811908559 811910043 811911486 811911741 811914757
811916251 52 -- - s




Junior Assistants:

Name of the unit: Rangareddy District Judiciary

231600015 231600064 231600110 231600179 231600695
231600751 231600816 2316000917 231601119 231601185
231601217 231601297 231601381 231601589 231601679
231601731 231601871 231602745 231602756 231602820
231602881 231603182 231603263 231603320 231603467
231604238 231604331 231604422 231604428 231604712
231605089 231605184 231605640 231605956 231605983
231606053 231606299 231606313 231606337 231606593
231607037 231607116 231607190 231607215 231607423
231607941 231608050 231608067 231608290 231608459
231608572 231609320 231609950 231610960 231611246
231611900 231611966 231611978 231612238 231613000
231613151 231613172 231613250 - -
Field Assistants:
412200167 412201607 412201661 412201756 412201801
412201845 412202519 412202529 412203155 412203563
412203598 412203717 412203875 412204494 412206459
Examiners:
512000229 512000510 512001287 512001509 512001624
512001631 512001637 512001791 512002161 -
Name of the unit: Warangal District Judiciary
Junior Assistants:
211413030 211403669 211409544 211409604 211411207
211411275 211411648 211412467 211413196 --
Examiners:
| 512004431
Process Servers:
811908603 811909848 811911505 811915164 811915715
811915952 811916023 811916126 - --




Name of the unit: Metropolitan Sessions Court, Hyderabad

Junior Assistants:

| 251801343 [ 251810065 | 251810095

Field Assistants:

| 412203179 | 412203641 |

Examiners:

| 512001815 [ 512001862 |

Process Servers:

| 811900673 [ 811910760 | 811910771 | 811910789 |

Name of the unit: City Civil Court, Hyderabad

Junior Assistants:

| 241700620 | 241705068 | 241706938 | 241708481 |

Field Assistants:

| 412202291 | 412203905 | 412204187 | 412204302 |

Examiners:

| 512000217 ]

Process Servers:

811902865 811907803 311908227 811908250 811909884
811909926 811910791 311910828 811911373 811911589
811911780 -- e - -

Name of the unit: City Small Causes Court, Hyderabad

Junior Assistants:

| 231602926 | 231603917 | 231604933 | 231610456 | 231611470 B

Field Assistants:

| 412203718 | 412203886 |

Examiners:

| 512000821 | 512001517 | 512002044

Process Servers:

| 811910751 [ 811910955 | 811910956 |




Name of the unit: Court of Special Judge for Essential Commodities Act, Hyderabad

Junior Assistants:

| 231604910 | 231605906 |

Process Servers:

| 811910307 [ 811910775 |

Name of the unit: Court of Special Judge for Economic Offences, Hyderabad

Examiner:

| 512001529 |

NOTE:

L The candidates with the aforementioned said Hall Ticket Numbers shall be
eligible for appointment to the service by direct recruitment unless he/she satisfies the
following conditions, viz.,

a) that he/she is of sound health, active habits, and free from any bodily defects
or infirmities rendering him/her unfit for the service.

b) That his/her character and antecedents are such as to qualify him/her to such
service.

2 All rights are reserved with the appointing authority to cancel the selection for
appointment to the post at any stage, if any information furnished by the candidates
found to be false at any later stage, and the candidates are liable for prosecution for
furnishing such false information.

3. If the candidate furnishes wrong information with regard to category and caste,

they shall not have any right subsequently for selection in that particular category,
caste, etc., and in that aspect the appointing authority is not responsible for the lapse on

the part of the candidate.
REGIS R (JUDICIAL-I),

F.A.C. REGISTRAR (RECRUITMENT)

The candidates with the above hall ticket numbers are required to follow the
High Court’s official website mentioned below.

High Court Official website: https://tshe.gov.in

Help Desk Number i 040 - 23688394




